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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
At Principal Bench, New Delhi

Submission by Applicant

In
ORIGINAL APPLICATION NO. 418 OF 2025

IN THE MATTER OF

Priyank Bharati e APPLICANT IN PERSON
Versus

Union of India and others - RESPONDENTS

Submission by Applicant

MOST RESPECTFULY SHOWETH;
I, Priyank Bharati aged about 36 years R/O Jagriti Vihar Meerut-250004, UP hereby solemnly
affirm and declare as under:

1. That Honourable NGT registered Original Application No. 436/2025, suo-motu on the
basis of the news item titled “Building boom put vulnerable Gangotri Dham at risk:
Experts” appearing in The Hindustan Times dated 08.08.2025. The copy of Honourable
Tribunal order dated 1 Sept 2025 is attached herewith and marked as ANNEXURE 1.

2. That on 19th September, 2025, the Hindustan Newspaper, Dehradun edition, published
a news article titled “Nadi ke beech bna resort laya tabahi”. A copy of the said news

report is annexed herewith and marked as Annexure—2.



85 02

For all the reasons stated above the Hon'ble Tribunal may kindly be pleased
to take cognizance of all these facts and to pass appropriate orders to meets
the ends of Justice and equity.

AND FOR THIS ACT OF KINDNESS THE APPLICANTS, AS IN DUTY BOUND,
SHALL EVER PRAY.

Verification

Verified on this 19t day of September 2025 that the contents of the present
Application are true and correct to my knowledge and belief and nothing

material is concealed therefrom.

Priyank Bharati

Applicant in Person
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Item No. 03 Court No. 1

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 436/2025

News Item titled “Building boom put vulnerable Gangotri Dham at risk:
Experts” appearing in The Hindustan Times dated 08.08.2025

Date of hearing: 01.09.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER
HON’BLE MR. ISHWAR SINGH, EXPERT MEMBER

ORDER

1. This Original Application is registered suo-motu on the basis of the
news item titled “Building boom put vulnerable Gangotri Dham at risk:

Experts” appearing in The Hindustan Times dated 08.08.2025.

2. The matter relates to unregulated and rapid construction along the
Uttarkashi-Gangotri route in Uttarakhand, which experts warn is
endangering the ecologically fragile Gangotri Dham region. The article
states that the landscape around the 80km stretch that links Uttarkashi
town to Ganagotri Dham has transformed rapidly in three decades. The
article further mentions that what was once a small, quiet road has now
turned into a busy two-lane road, lined with hotels, resorts, and shops to
serve the growing number of tourists. The article mentions that this
change has come with unplanned construction, cutting down of trees,
and blockages in the Bhagirathi River that disturb its natural flow,
experts said after the devastating Uttarkashi flash floods. Dozens of new
constructions were built on the floodplains of the glacier-fed streams. The
article mentions that, as per a local resident, buildings were constructed

1
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wherever space was available in Dharali, even on the Kheer Ganga
floodplain, with no monitoring or control. He added that the old Dharali
village is situated about 500 metres above the disaster-affected area. As
per the article The Bhagirathi Eco Sensitive Zone (ESZ), in which Dharali
falls, guidelines prohibit any construction within 100m of the Bhagirathi
river and had instructed the local administration to declare no-go zones
for construction in 4,179 sqm of the ESZ. The guidelines also called for
demarcation of flood plain zones in the area. Further, the article
mentions that, as per the panchayat head, more than 500 homestays
have been set up in recent years between Uttarkashi and Gangotri, with
most located along the Bhagirathi River and several on floodplains. She
stated that there has been a sharp rise in homestays, summer tents,
hotels, and resorts along the route, now catering to thousands of visitors

each day. As per the article building norms in this area are often violated.

3. The above matter indicates violation of the provisions of the
Environment (Protection) Act, 1986, Solid Waste Management Rules,
2016, Disaster Management Act, 2005 and River Ganga (Rejuvenation,

Protection and Management) Authorities Order, 2016.

4. The news item raises substantial issues relating to compliance of
the environmental norms and implementation of the provisions of

scheduled enactment.

S. Power of the Tribunal to take up the matter suo-motu has been
recognized by the Hon’ble Supreme Court in the matter of “Municipal
Corporation of Greater Mumbai vs. Ankita Sinha & Ors.” reported in 2021

SCC Online SC 897.

0. Hence, we implead the following as respondents in the matter:
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i.  Ministry of Environment, Forest and Climate Change,

Dehradun, 25, Subhash Road, Dehradun — 248001;

ii. Department of Urban Development, Uttarakhand, 31/62

Rajpur Road, Dehradun, Uttarakhand-248001; and

iii.  District Magistrate, Uttarkashi, DM Office, Uttarkashi.

7. Issue notice to the above respondents for filing their response/reply
by way of affidavit at least one week before the next date of hearing. If
any respondent directly files the reply without routing it through his
advocate, then the said respondent will remain virtually present to assist

the Tribunal.
8. List on 27.11.2025.
Prakash Shrivastava, CP
Dr. A. Senthil Vel, EM

Ishwar Singh, EM

September 01, 2025
Original Application No. 436/2025
R
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